BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 771/2019
Laxman, Sarv Adivasi Samaj,

Versus
State of Madhya Pradesh

REPLY ON BEHALF OF M.P. Pollution Control
Board (MPPCB)

The Madhya Pradesh Pollution Control Board respectfully
submits its reply in pursuance to the following directions
given by the Hon'ble tribunal vide its order dated
18.09.2019 :-

Hon’ble NGT Order dated 18.09.2019

“Grievance in this letter, which has been treated as an
application, is against illegal operation of ready mix plant
and Stone Crusher in Village- Dhulkot, District- Burhanpur,
Tehsil- Nepanagar, Madhya Pradesh.

Let the Madhya Pradesh State PCB look into the
matter, take appropriate action in accordance with law and

Jurnish a factual and action taken report in the matter with

in 02 months by e-mail at judicial-not@gov.in "

. That, in compliance of the above directions given by the
Hon’ble Tribunal, Member Secretary, M. P. Pollution
Control Board, Bhopal vide its order no. 1230 dated
01.10.2019 directed Regional Officer Indore to find out the
actual facts & submit actioh taken report. Regional Officer
MPPCB at Indore, vide its order no. 2970 dated

05.10.2019, constituted an inspection team comprising of



officers namely (1) Dr. D.K. Wagela, Lab Incharge,
Regional Lab, M.P. Pollution Control Board, Indore, (2)
Mr. K.P. Soni, Executive Engineer, Regional Office, M.P.
Pollution Control Board, Indore and (3) Mr. S.N. Patil,
Chief Chemist, Regional Office, M.P. Pollution Control
‘Board, Indore, M.P. to inspect the site and submit the
report as directed by this Hon’ble Tribunal (Annexure

R-1). This team visited the site on 07.11.2019. The joint

inspection report, covering the reply of all the directions
given by this Hon’ble Tribunal, is enclosed as Annexure

R-2:

2. That, Hon'ble Tribunal may kindly be pleased to take the

aforesaid reply on record.

Date: 14.11.2019

Place: Indore

Submitted by:-
M.P. Pollution Control Board

=N

Through Officer in Charge
[S.N. Patil]
Chief Chemist, MPPCB, Indore
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— Regional Office

— M P Pollution Control Board

‘\-"L—;
-~ Sch. No. 78/C, Part Il, Aranya, Vijay Nagar, Indore-452010 (MP)
Phone: 0731 2554337; e-mail: regional.labindore@yahoo.com

Joint Inspection Report in Compliance of directions issued by
Hon’blg National Green Tribunal, Principal Bench, New Delhi
in Original Application No. 771/2019

1. Order passed by Hon’ble NGT in case no. 771/2019 :

Hon’ble NGT Order dated 18.09.2019

-

"Grievance in this letter, which has been treated as an application, is
against illegal operation of ready mix plant and Stone Crusher in Village-
Dhulkot, District- Burhanpur, Tehsil- Nepanagar, Madhya Pradesh.

Let the Madhya Pradesh State PCB look into the matter, take
appropriate action in accordance with law and furnish a factual and action

taken report in the matter with in 02 months by e-mail at judicial-
ngt@gov.in .”

2. Action Taken Report :

That, in compliance of the above directions given by the Hon’ble
Tribunal, Member Secretary, M. P. Pollution Control Board, Bhopal vide
its order no. 1230 dated 01.10.2019 directed Regional Officer Indore to
find out the actual facts & submit action taken report. Regional Officer
MPPCB at Indore, vide its order no. 2970 dated 05.10.2019, constituted an
inspection team comprising of officers namely (1) Dr. D.K. Wagela, Lab
Incharge, Regional Lab, M.P. Pollution Control Board, Indore, (2) Mr.
K.P. Soni, Executive Engineer, Regional Office, M.P. Pollution Control
Board, Indore and (3) Mr. S.N. Patil, Chief Chemist, Regional Office,
M.P. Pollution Control Board, Indore, M.P, to inspect the site and submit
the report as directed by this Hon’ble Tribunal. This team visited the site
on 07.11.2019. The joint inspection report is submitted here in below.
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Inspection Report:

Shri Laxman Kelde, the petitioner submitted a complaint before this
Hon’ble Tribunal, against M/s. Raghu Developers, the road contractor at
gram-Dhulkot, Tehsil-Nepanagar, District-Burhanpur about installation of
Ready mix plant in residential area and causing Air pollution,. Also in this
complaint, the complainant mentioned about the pollution caused by stone
crusher & mine, installed by M/s. Raghu Developers at village-
Suktakhurd, Tehsil-Nepanagar, District-Burhanpur. The team inspected
both the plants namely RMC Plant at Village-Dhulkot and Mine and
Crusher Plant at Village-Suktakhurd on dated 07-11-2019.

Inspection Report : Ready mix Plant (RMC)

1. M/s. Raghu Developers has installed RMC Plant at Gram-Dhulkot, Tehsil-
Nepanagar, District-Burhanpur.

2. There are Govt. Girls High School, Dhulkot and a Govt. Boys Residential
Hostel at a distance of about 60 meters and 90 meters from the boundary
of the RMC plant respectively.

3. The Capacity of RMC plant is 60 Cubic Meter/hour. The ready mix
concrete is made using cement, metal stone and sand along with water.

4. During the process of manufacturing the possibility of fugitive dust
emission is there. Also the vehicles which are used to transport raw
materials and products cause air and noise pollution in the nearby area as
the approach road is kaccha.

5. The project proponent (PP) did not obtain the consent of the Board U/s 21
of Air (Prevention and Control) Act 1981 and U/s 25 of Water (Prevention
and Control) Act 1974. A Complaint against above unit was received from
Shri Suyash, Sarva Adiwasi Samaj, Khandwa on 03-01-2019 regarding
Air/Noise Pollution cause by RMC Plant.

6. An inspection was carried out by the Board and the complaint was found to
be true. Board issued show cause notice to PP for closure of RMC Plant,
U/s 31 A of Air Act 1981 and U/s 33 of Water act 1974 on 15-01-2019. PP
did not submit its reply hence; Board issued closure direction to the
industry on 27-03-2019 with direction to Madhya Pradesh Paschim Kshetra
Vidut Vitran Company Limited (MPPKVVCL) Burhanpur to disconnect



the electricity of the RMC Plant. The copy of closure direction is enclosed
as Annexure-1. MPPKVVCL Burhanpur disconnected the electricity of
the industry in compliance of above directions and intimated the same vide
letter dated 22-10-2019. The copy of above letter of MPPKVVCL is
enclosed as Annexure-2.

. During inspection, the RMC Plant was found closed. The Principal of

Govt. Girls High School, Dhulkot informed-that there is problem of Noise
& Dust pollution from above RMC plant. The principle submitted a
complaint to the team vide dated 07-11-2019. The copy of the same is
enclosed as Annexure-3.

8. At present the RMC Plant is closed as per action taken by M.P. Pollution

2
10.

Control Board as mentioned here in above. Hence, no further action is
pending to be taken against industry.
The Panchnama made at the time of inspection is enclosed as Annexure-4.

The site location map of the RMC plant is enclosed as Annexure-5

S. Inspection Report :- M/s Raghu Develpers (Mine & Crusher)

A : General Information
1 | Name of Unit M/s Raghu Develpers, (Mine & Crusher),
Gram-Suktakhurd, Nepanagar, District-
Burhanpur)
2 | Location of Crusher | Khasra No. 97/3, Village-Suktakhurd, Tehsil-
Nepanagar, District-Burhanpur. Location Map-
Annexure-6
2 | Date of Inspection 07/11/2019
3 | Name of the Shri Kailash Raghuvanshi, £
proprietor/ contact Propritor,
person M/s. Raghu Developers,
Designation 942531528
Contact No. ‘
4 | Product name and Product Name | Production Capacity
quantity (As per Mining of 24108 Cum/Year
consent) Stone &
Crushing




Stone Crusher :
Air/Water
consent

Consent Status

granted vide
letter dated 28-
03-2019

Mine : Air/Water consent
granted vide letter dated 28-
03-2019

Compliance of main Consent Conditions in Stone Crusher and Mine

(1)

The unit shall install appropriate air
pollution control measures and shall keep
all this in running condition to maintain
SPM 600 Microgram/Cubic  meter
measured between 03 meters to 10
meters from any process equipments.

Proper Air Pollution Control
measures not found installed,
thus not complied. The mine
.was found full of rain water,
hence  production  found
closed. Due to non
availability of raw materials,
the stone crusher was also
closed. Air quality
monitoring could not be
done.

(2)

The unit shall have to install air pollution
control measures as per the standards
notified in E (P) Act 1986 for stone
crushers.

In Stone Crusher the proper
screen cover, wind breaking
wall, adequate water
sprinkling arrangement not
found.

(3)

The unit shall undertake plantation work
in and around the industry for general
improvement of environmental
conditions.

About 60 Plants.

(4)

The Industry/Unit shall make the
necessary arrangements for control of
fugitive emission from any source of
emission/section/activities.

Not Complied.

(3)

All the internal roads shall be made
pakka to control the fugitive emissions of
particulate matter generated due to
transportation and internal movements.

Not Complied.

(6)

Industry shall make arrangement of
boundary/wire fencing all around of
mining (Quarry) area before production.

The fencing around the
boundary of mining area is

complete.



(7)

The Industry/Unit shall make the | Not Complied.
necessary arrangements for control of
fugitive emission from any source of
emission/section/activities.

(8)

All the internal roads shall be made | Not Complied.
pakka to control the fugitive emissions of
particulate matter generated due to
transportation and internal movements.

7. OBSERVATIONS & FINDINGS:

1.

As stated here in above, the stone crushing machine and the mining activity
was found closed during inspection owing to rain water accumulation in
the mine area and non availability of raw materials. The representative of
the industry informed that the crusher was closed for last 04 months due to
rains.

. The MPPCB, District in charge Officer, Burhanpur inspected the site on

16-10-2019 and observed that industry has not installed adequate Air
Pollution Control measures and also not complied the consent conditions.
Accordingly MPPCB, Indore issued Show Cause Notice vide dated
21-10-2019 U/s 31 A of Air Act 1981 and U/s 33 of Water act 1974 to
Crusher and Mine unit both.

. PP submitted its reply vide dated 31-10-2019 in which the deficiencies in

the pollution control measures accepted.

. The team of the Board visited the crusher and mine area on 07-11-2019

and observed the compliance of consent conditions as mentioned in point
no. 6.

. The team found that the stone crusher and mining activities are closed due

to rain water filléd in mine and non availability of raw materials. However,
team observed that the industry has not installed adequate Air pollution
control measures in the crusher. Also a sand plant has been installed
without prior permission of the Board and the same is not having proper
water pollution control measures. Hence, team of the RO, MPPCB
recommended that the closure direction U/s 31 A of Air Act 1981 and U/s
33 A of Water act 1974 be issued.

Thus on above recommendation, RO, MPPCB issued closure direction to




Crusher vide dated 08-11-2019. Similar direction of Closure issued to
Mine unit to remain closed and direction issued to mining officer,
Burhanpur to Seize the Royalty Book of the Mining and ensure the
compliance of closure direction by stopping the mining activities in the
mine. The copy of closure directions as issued here in above are enclosed
as Annexure-7 and 8 respectively.

7. Complainant also mentioned in his complaint about illegal mining of
Sand/Murrum by M/s Raghu Developers, along with selling of stone metal
illegally without paying royalty. MPPCB, Indore had sent letter vide no.
2971 dated 05-10-2019 to Mining Officer, Burhanpur to submit his reply
on this issue. The reply of Mining Officer, Burhanpur received vide letter
no. 1475 dated 23-10-2019. The copy of this letter is enclosed as
Annexure-09. Mining Officer, Burhanpur has not reported any of the
irregularities of M/s Raghu Developers in his letter.

8. During inspection on 07-11-2019, Mining Inspector of Burhanpur and
Secretary, Gram Panchayat-Gram-Suktakhurd was present with the team.
Team took the round of the nearby area and no illegal mining etc. observed
during inspection. It is pertinent to mention here that a letter was issued to
complainant vide letter dated 04-11-2019 (Annexure-10) and also
telephonic information given to him to be present during inspection, but no

one came.
9. The Panchnama made at the time of inspection is enclosed as
Annexure-11.

(S.N. Patil) (K.P. Soni) (Dr. D.K. Wagela)
Chief Chemist ‘ Executive Engineer Chief Chemist & Lab-Head
Regional Office, MPPCB, Regional Office, MPPCB, Regional Lab, MPPCB,

Indore Indore Indore
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A. Site/ Lavout Plan Uploaded in XGN on 11/12/2018 19:38:38 from. IR No: 27 02 150,186

B. 117811-Raghu DBevelopers - (Stone Crusher) Deiaa - Burhanpur (Proprietor-Kailash Ra accept;
and undertakes that the furnished information is CORRECT & ACCURATE.
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(1) Industry shall take effective steps for extensive tree plantation.

(2) Industry shall make arrangement of boundary/wire fencing all around of mining (Quarry)
area before production.

(3) Ambient Air Quality at the boundary of the unit premise shall be monitored and reported
regularly. The Ambient Air quality norms for particulate matter (PM10) shall be
maintained 100 Microgram/Cubic meter.

(4) The Industry/Unit shall make the necessary arrangements for control of fugitive emission
from any source of emission/section/activities.

(5) All the internal roads shall be made pakka to control the fugitive emissions of particulate
matter generated due to transportation and internal movements.

3. U8 f& dHahfa Rrema @& ddy & Seim & ey < 3 ffen) grr s
16.10.2019 &1 fdbar a1 qerm #1g9 SEm # FHER W U9 9y el wdl @
S Ul AT -—

(1) T &= @ A1 O foeda ¥ By gave T8l U TS |




(2) IR Wl @ STUR WelH &3 @ IRl AR AL¥US! /IR BIGT BT B gof
81 I+ ST T |
(3) SRIKIIAR ¥ GHAIG 4 TF 5 BT Y= 811 W1 To| I 7T |
(4) ¥ fF GeE 9 Ho§ T PR H ag UGYT AU Pl SuYeR] Hawy &l
s TS T Y WY | AS WiC B RATIAT BT AT 4T |
4. I8 f, SWIT MR WX MU FMEAgER defia 9= i 21.10.2019 R BRI
garei Hifed SR b Tar &1 | AT Wi Siare fasid 31.10.2019 WIS g31T| U
_ ¥ oo We Td ¥CI BER 15 S 2019 W 9 BT gfew fr © wveg Wl
Y yrom B Gey A HdyoEd oA el fear T §
5. U 3TUD SENT Wy PT fARIeror aue! SyRefa #  faid 07.11.2019 @I &l @ 03
TR o1 g a1 97 9 @eH H Oa /a1y AR Il bl Secia drdm 347 |

SRIFER S AAHIRAT §RT f&77% 07.11.2019 DI BY TS XA W9 D AR
W HYHT STae feTd 31.10.2019 A ERT §9Q Y AFGUSl & Uleld Bg SUGd el
U AT T SURET 9l B USRI W MUS gRI Sl /G WHEIfT WA BT S
o TR ¥ | SR qedl @ UH # Uag g 41 $Y ag (Feuer fawer vd )
B g 31— T4 Tl (IguT AR v fEEv) @ gRT 33— & sfciia wiw iRl
- T SUANT &Ra gV fferiad fAder R4 o & —
1. 8 f, @M # R Scaw &1 48 @1 94 |
2. e wiest e, Foder Frafdd, REFYR §RT S clel d SAreT D

4 BRI Y UG ATYHT e Te! §H O BY Al Ol |

SURIGITHR STRY 3R &Y YIacil Aol g Qe BT qrer G By | g S
T &) axT 41 (2) TT I M @) gRT 37 (1) & <A HRIATET B SITel |

e g R R g B BfY | :
=2 gk
(T, (3R _s0™ )

I TS G TR Tl —gRamgR gAg  AWHERY, /R
90%0...2.2:\ 3 /<0 TmEr/ 19 TR, o "‘?[f///j
gferferd —

1. Porde] FRIGY, RNTA—gREMYR @1 R ol i o) e 8 & SwIRgar
Gfe ofie § ST F1 48 HRAN BT BT DY |

2. e @fiw Af¥BRY, FHoldey FATEE, FEER & AR ARG & 9y RfH
1981 B URI-31 & UG T SIIIH 1974 & gR—33 & & dad U< Afddl B
TN HRA §Y Ug §INT S @ivel ool § SeTas Brd & BR1d el gaw el
g% I O DA BN FE B | B PRIAE I AT BT IATT PRI BT P




& srafery
. WU Ugyor forgsor §1S
I . 78 /41, UIE 2, 3RVY, fASITIR, §RIN—452010 (A.4.)
®IF : 0731 2555436; e-mail: romppch indore@rediffmail.com

F0 B2\ /THIM /19 SRR, ﬁ?ﬁﬁogz“lw

ufd,
1. 31l DA gL, Hemers,
44 Vg é?;nﬁ?[ (e BIW),
Q¥R H. 97 /3, TA—JRIGS, TEAA—IFR, «
.W“W
2. 1 dare vgasf, Hares,
A9 Y STeTY (R BIW),
fAari 89 Vs, gl TR, fafesn, et @)

fawg — STer ( 9quvl farer vd g ) st 1974 @ ORT 33— o 9y
(rguor AR v9 faE) st 1981 AY-oRT 31— @ afala |

HaH — AT g B8R siftawer # yafea Rrera Rty €. 771 /19 @
9 BRI BT U39 HHIG 3084 fSid 21.10.2019 TAT SMUSGT U5 fdiH
31.10.2019

SR vy @ aR § & Frafery, 5o Wo yemvr i 41 =R g’

! fefelae gaen & ol § - ‘ |

1. I8 &, A9 vquer e 98 @1 oA oid (UgEeT e qen o) st
1974 T URT 4 & AT fbar 747 & T IR B T AREH B A ag
AR 1981 BT WS H AN B BT SR |ar 747 2 |

2. FE b, SENT BT W . 97/3 YH-ags 4 ©F R ¥ ficdr fmfor g
arg ARIH 1981 BT GRT 21 Ud T MAFTIH 1974 BV 9RT 25 /26 & el drAe
Pric faAie 28032019 @ ORI &1 TE| 3@ G uA ¥ o=y wEl @ WY
R vgE o v T - - -

(1) The unit shall install appropriate air pollution control measures and shall keep all this in running
condition to maintain SPM 600 Microgram/Cubic meter measured between 03 meters to 10
meters from any process equipments.

(2 The unit shall have to install air pollution control measures as per the standards notified in E (P)
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environmental conditions.

(4) The Industry/Unit shall make the necessary arrangements for control of fugitive emission from
any source of emission/section/activities.

(5) All the internal roads shall be made pakka to control the fugitive emissions of particulate matter
generated due to transportation and internal movements
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